*1119.

DC RATE WAGES OF EMPLOYEES IN AMBALA CITY

SH. ASEEM GOEL, M.L.A. : Will the Chief Minister be pleased to
state whether the wages given to the employee on D.C. rate in
Ambala City are equal to the D.C. rate wages given in other districts

in State, if not, the reasons thereof ?

MANOHAR LAL, CHIEF MINISTER

No, Sir. D.C. rate wages given in Ambala City are not equal to the

D.C. rate wages of other districts in the State.

The fixation of D.C. rates is district specific and is made annually by
Deputy Commissioners for their respective districts. It is based on
the cost of living in the district. While fixing the D.C. rates, various
relevant factors such as Consumer Price Index (CPI), rental values,

labour cost etc. are considered.
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